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correct decigion, Indla has tabled a
draft resolution which adopts a posi-
tive and constructive approach to the
question of creation of a nuclear-wea-
pon-free zohe in an appropriate region
of Asia, after consultation ameng the
countrieg concerned,

PLO. to set up Government in Exile

1575. SHRI 1. N. MUKHERJEE:
SHRI SARJOO PANDEY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state.

(a) whether Government are main-
taining amy econtact ot amy level with
PL.O led by Mr Arafat;

(b) whether Government are aware
of the decision of PJ.O. to set up a
Govermment i exile; and

(c) if so, the stand of Government
of India with regard to Palestimar
question in present context?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINPAL DAS): (a) In view
of Government's well-known stand in
support of the Palestinian cause, there
have been contacts with the PLO
leadership through diplomatic charneis,
as 1n the recent case of India's co-
sponsorship of the item entitled “The
Question, of Palestine” in the current
UN General Assembly Session. There
is also in Delhi an Arab League Office
dealing with Palestimian aflairs and
the P. L. O.

(b) Government are aware of re
ports to thig effect.

(c) Governments stand is well
known., There can be no just settle-
ment of the West Astaa problem un-
less Israel vacateg all Arab territories
occupied by armed aggression and
restores to the Palestinian people their
legitimate rights.
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Dalay in reliseoent dmes of

amployees in Dopartment of
Calcutta Port Commissioner

1576. SHRI K. SURYANARAYANA:
Will the Minister of SHIPPING AND
TRANSPORT be pleas=d to state:

(a) whether there is abnormal delay
in eettling the retirement dues of the
employess in the Mwsrine Department
of the Calcutta Port Commussioners,

(b) the mmimum and maximum
time lag between the retirement of an
employee and the payment of the
gues during the lagt threp years; and

{c) whether any speclal considera-
tion is shown to employees hailing
from outside Calcutta for settlement
of dues to obviate the need for perio-
dical visits to Calcutta for the pur-
pose?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
(a) No, sir.

(b) Depending upon the receipt of
complete set of documents, normally
paymentg are made within gix months.
Some delay takes place in cases of
settlement eoncerning deceased emplo-
yees due to time taken in getting police
verification reports and completion of
estate duty formalities.

(c) The Port Commissioners’ Fiovi-
dent Fund and Pensiop Ruleg ao not
provide for any special consideration
to any category of employecs in respect
of pension settiement However, every
eflort 1s made by the Port Commis-
sioners to avold hardship to the em-
ployeces cuncerned.

Strengthening Hompeopaihy Treat-
ment in the Country

1577 DR. SARADISH ROY Will the
Mimster of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether Government are con-
idering to strengthen the Lomoeo-
pathy treatment in our country; and

(b) if so, the outlines of the plan?





